IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD
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| detween :-

i S.5ubashchandra

es e Appllcaﬂt
And

' 1. The Union of India rep. by the

Director General, Telecom,
New Dslhi - 110 0O01.

2. The Chief Ceneral Manager,
AP Telecom, Circle, Abids,
Hyderabad-1.

sees RBSpONdants

Coungel for the Applicant : Shri J.V.Lasmana Rap

' Counsel for the Respondents :  Shri V.Bhimanna, CGSC

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)
THE HON'BLE SHRI B.S.JAI PARAMESHWAR :  MEMBER (J)

(Order per Hon'ble Shri R.Rangarajan, “ember {(A) ).
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(Order per Hon'ble Shri R.Rargarajan, Member (A) ).

Beard Sri J.V.Laxmana Rao, counsel for the applicant

and Sri V.Bhimanna, staniing counsel for tha respondents.

2. This DA is filed praying for a direction to the respon-
dénts to grant him higher scale of pay of ®.2,200-4,000 as Sr.
Asst.Engineer from the date it is fallen dge in 1989-90 besides
considering his claim for adhoc promotion as Divisional Engineer
7 wad ~

Group~-A from the date his first juniorhpromotad with all conse-

quential benefits.

3l The applicant himself submits that a chrage sheet is

pending against him issusd in the year 1992. 1If the charge

sheat is pending, no direction can be given for promotion. Pro-
bable it may be a case of considering his case and keeping it in
the sealed cover proceedure for the post of Oivisional Engineer.
But we do not want to express any opinion in this connection as
his representation dt.20f11-95 (Annexure A=-5 to 0OA) addressed to

Chief General Manager (Respondent No.2) is still panding.

4, In view of the a bove,Respondent No.2 is directed to
dispose of the reprssentation of the applicant dt,20-11-95

fter perusing the relesvant records in accordance with the lau.

m

he Original Application is ordered accordingly at the admissiaon

-1

stage itgelf,
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Se Time for compliance is two months fromthedate of

raceipt of a copy of this nfder. No order as to costs.
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(R.RANGARAIAN)
Membar (A)

(B.S. AR AME SHWAR)
Member (3J)
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Dictated in Open Cpurt.
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Clopy tos i

: - e ce

ﬁﬁ The Dirsctor Genaral, . Telecom. New Delhi. L
i

23 The Chief’ Eensral Nanager. A.P., Talocom, 61rcla. Abids,
Hyderabad. e e e e e .

' One copy to Nr.J:"JLakshmana Rao, ndvocate.CAT Hydarahad.
é One copy to ﬂr.Uiahluanna, AddL:CESC,CAT, Hyderabad

5% Cne copy to-D. R¥(A) CAT Hyderabad§ |

6§ Ons duplicate copy.
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